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New Delhi this the 14th day of May, 1998.

HOM® BLE SHRI JUSTICE K. M. AGARWAL, CHAIRMAN

HOM BLE SHRI R. K. AHOOJA, MEMBER (&)

shri Igbal Nath Sharma
$/0 shri K. R. Sharma,
R/O 44/8-A, Sadh Nagar, .
Palam Enclave, .o
New Delhi. ) ... Applicant

( By Shri A. K. Trivedi, Advocate )

~Mersus-—

Shri Arvind Dave,

Secretary,

Cabinet Secretarilat,

Roam No. 7, Bikaner House Ann eae,

Shahjahan Road, .

Mew Delhi. ... Respondent

0 R.D_E R (ORAL)

Shri Justice'g. M. Agarwal :

Learned counsel for the applicant states that
his appeal has been dispo;éd of and accordingly, the
contempt petition has bhecome’ 7 infructuous.
Accordingly, the application 1is hereby dismissed as

having become infructuous. The rule nisi shall stand

discharged. )
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Chairman
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